ITEM NO.120 COURT NO.5 SECTION III-A

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

CIVIL APPEAL NO(S). 11037/2024

SANJAY AGARWAL Appellant(s)
VERSUS

RAHUL AGARWAL & ANR. Respondent(s)

Date : 16-01-2025 This appeal was called on for hearing today.

CORAM : HON'BLE MR. JUSTICE ABHAY S. OKA
HON'BLE MR. JUSTICE UJJAL BHUYAN

For Appellant(s): Mr. Vaibhav Manu Srivastava, AOR
Mr. Utkarsh Kumar, Adv.

For Respondent(s): Mr. Nikhil Jain, AOR
Mr. Rahul Gupta, AOR

UPON hearing the counsel the Court made the following
ORDER

This Appeal is mentioned by the learned counsel appearing for
the second respondent for seeking adjournment.

List on 24t April, 2025.
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